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preparatory meeting called in connec-
tion with the second Bandung Confe-
rence s going to be held, We have,
however, stated that if the meeting is
held and a majority of the countries
invited participate in the meeting we
ghall also be prepared tg join.

INDUSTRIES 1IN PUBLIC AND PRIVATE
SECTORS

194, Dr. JAWAHARLAL ROHATGI;
Will the Minister of COMMERCE AND
InpUsTRY be pleased to state:

(a) the number of industries al-
Teady in  existence in eath Siate
separately in the Public and the
Private Sectors with the capital in-
vested in each industry at the begin-
ning of the First Five Year Plan;

(b) the number of scheduled indus-
tries licensed in the Public and the
Private Sectors dquring the First and
the Second Five Year Plang and the
amount of capital invested in such in-
dustries; and

(¢) the number of industries licens-
ed in the Public and the Private Sec-
tors during the Third Five Year Plan
so far, giving the capital invested?

Tae MINISTER oF INDUSTRY 1w
THE MINISTRY o COMMERCE anD
INDUSTRY (Suarr N. KANUNGO): (1)
to (¢) A statement js attached,

STATEMENT

Statistics have not been compiled
regarding industrial undertakings in
existence at the commencement of the
First Five Year Plan and Industrial
Undertakings licensed in each of the
Plan periods. Particulars regarding
industrial undertakings in existence on
the date of commencement of the In-
dustries (Development and Regula-
tion) Act 1951, that is, on the 8th
Msy 1952 and which have been issued
Registration Certificates under the Act,
are included in the Publication “List
of Industrial Undertakings registered
with the Central Government under
Section 10 of the Industries (Develop-
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ment and Regulation) Act, 1851 (Cor-
rected upto 381st December, 1858)”,
which is available in the Library of
the House. Particularg of licences is-
sued (including carrying ot business
licences issued in lieu of Registration
Certificates),, together with details
of location for the period upto the 31st
December 1957 are given in the pub-
lication “List of Industrial Undertak-
ings Licensed by the Central Govern-

ment under the Industries (Develop-
ment and Regulation) Act, 1951 (As
on the 31st December 1957)"”, which

also is available in the Library of the
House. Particulars regarding licences
issued from the 1st January, 1958 on-
wards are included in (i) the Weekly
“Indian Trade Journal” issued by the
Director General of Commercial Intel-
ligence and Statistics (ii) the month=
ly “Journal of Industry and Trade”
issued by the Director of Commercial
Publicity and (iii) the weekly Bul-
letin of Industrial Licences, Import
Licences and Export Licences (a
publication issued by the Office of
the Chief Controller of Imports and
Exports. (This containg information
of industrial licences issued from Oc-
tober, 1961 onwards.).

2, Detailed information regarding the
Public Sector Undertakings is given
in the Second (1961) issue of the pub-
lication ‘“Principal Public Sector Un-
dertakings in India”, issued by the
Central Statistical Organisation, Cabi-
net Secretariat, Government of India,
New Delhi,

3. Statistics regarding actual invest-
menty in the Industries registered/
licensed under the Act have not been
compiled and are not readily available.
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